
1 7. _lShri Rakesh Kumar * Sr. PA
> j __h‘___ _| , __\05.09.2025,10.09.20250i 20.09.2025 i

0. lShriPuneetKumar 1 JJA 20.07.2025,27.07.2025,00.00.2025, 10.00.2025,

OFFICE OF THE PRINCIPAL DISTRICT 8: SESSIONS JUDGE: EAST DISTRICT
 OOMA COURTS, DELHI

ORDER

It is hereby ordered that following officials, posted in Delhi Mediation Centre, Karkardooma
Courts, Delhi are hereby detained to perform their duties on the days mentioned against their names:

VS; N0me7 5-7 1 Designation Dates of Detention 8 l
_ _ _w- _ Z7 W H A 5 ”10.00.2025,17.00.2025 20592025 W ‘,

l
1. ,Sh. Jaideep Singlj,» SJA

'1‘{awat .
_. .4 _._ .._ _.._._ ;___ __._'... 7

2. Sh. Neeraj Goel . SPA
‘ l

27.07.2025, 10.08.2025, 16.08.2025, 07.09.2025,
l 13.09.2025, 21.09.2025 8: 29.09.2025

>._._ -.J_.._.— - —. |._ I

3. _ . Ms. Neetu l-lira SJA

l

20.07.2025, 27.07.2025, 03.08.2025, 24.08.2025,
l31.08.2025, 05.09.2025, 07.09.2025, 13.09.2025,
14.09.2025 81 21.09.2025_l

Renu _l Sr. PA:5
“E

9* 27.07.2025, 10.00.2025, 24.00.2025,
107.091.2025, 21.09.2025 0i 29.09.2025 i

‘S5 sm-1 001011 Singh Negi f 1 10.00.2025 0. 29.09.2025 .7
' 6. lShri Dharmendra Singhr Sr. PA

mawgr W Li, i _ 14.09.2025, 20.09.2025 0.00.09.2025_i " "
20.07.2025, 17.08.2025, 05.09.2025,

l03.08.2025, 17.08.2025, 24.08.2025, 31.08.2025,

15.00.2025, 17.00.2025, 24.00.2025, 01.00.2025,
,05.09.2025, 07.09.2025,10.09.2025,
14.09.2025, 21.09.2025, 20.09.2025, 29.09.2025

,0. 00.09.2025
' --9:-—.1—fM5.Rajni7lI)li1nri— _ 8 99.5 \20.07.202S, 03.08.2025, 16.08.2025,

31.08.2025, 14.09.2025 8: 30.09.2025.. .- - , __,. 1 _ 1 ,_,,, _
10. Shri Amit Kumar Orderly

1

. .1 2, . . ____ V‘: ,2,

‘20.07.2025, 27.07.2025, 00.00.2025, .
10.00.2025, 15.00.2025, 17.00.2025,
24.00.2025, 01.00.2025, 05.09.2025,

l07.09.2025, 10.09.2025, 14.09.2025,
21.09.2025, 20.09.2025, 29.09.2025 0.
100092025,

I1. -Shri I-limmar Singh Orderly’

' I

1 1
T j ,_, 00.09.2025

‘20.07.2025, 27.07.2025, 00.00.2025,
10.00.2025, 15.00.2025, 17.00.2025,

24.00.2025, 01.00.2025, 05.09.2025,
07.09.2025, 10.09.2025, 14.09.2025,
21.09.2025, 20.09.2025, 29.09.2025 0.

1 \PM/ 1

(Vi1i0d Kumar)
Principal District & Sessions Judge: East District

Karkardooma Courts, Delhi.

_.._._-.5

. J



,-

xlfiq

“E:

‘ ‘ -i,'; _i '5
“VB G-135-. lh' Dated: I 8 J‘ 0- /JL

1

Pr. D&SJ (East)/KKD/De 1 _______No /

Copy forwardecl for information and necessary action to:

gkiti-"!°!“

The Principal District & Sessions Judge (1-IQs), Tis Hazari Courts, Delhi.
The Judge lncharge, Delhi Mediation Centre, Karl-tardooma Courts, Delhi.
P.S. to undersigned.
Officials co'ncerned.
The Website Committee, Tis Hgz<{C0urts and Karkardooma Courts, Delhi.

6: Dealing Official, Leave Section, East District, Karkardoorna Courts, Delhi.

8. Concerned file.
7. Dealing Official, R811 Branch, East Disuict, Karkardooma Courts, Delhi for uploading on LAYERS.
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Hincipal District & Sessions Judge: East District

Karkardooma Courts, Delhi.


